6687 Written Answers

such of the valuabes as are not re-
quired for heating furnaces in the
steel plant. To do this, a by-product
plant is being put up as a part of the
steel works. Slag coming out of the
blast furnaces may be suitable for
making cement. Provision has there-
fore been made in the layout for a
slag granulation plant. No other in-
dustry is at present planned to be
developed near Bhilal. Once the steel
plant goes into operation, a number
of subsidiary industries might comae
up in the vicinity of the plant.
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Higher Studies in Social Sciences

%1402. Shri M. B. Thakere: Will the
Minister of Education and Scientifie
Research be pleased to state:

(a) the number of students who
were sent abroad for higher studies
i social sciences in the year 1956-57
with scholarships awarded by Gov-
ernment or sponsored through Gov-
erament;
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(b) the criterion adopted for se-
lecting such students; and

(e) the percentage of such stu-
dents belonging to the Scheduled
Castes and Scheduled Tribes and
other Backward Classes who are given
special preference for such scholar-

ships?

The Minister of State in the Ministry
of Education and Seientific Research
(Dr. K. L. Shrimall): (a) None, Sir.

(b) and (c). Do not arise.

Withdrawals from General Providest
fund

*14838. Shri L. Achaw Singh: Wil
the Minister of Finance be pleased to
state:

{(a) whether Government servants
with less than 25 years of service
are not permitted to withdraw money
from General Provident Fund ac-
cumulation to purchase plots for
construction of their houses; and

(b) if 30, the reasons therefor?

The Deputly Minister of Finanece
(Shri B. R. Bhagat): (a) Yes.

(b) The object of having a Provi-
dent Fund wiil not be achieved if a
substantial part of the assets in the
fund are made available to Govern-
ment servants much in advance of
their retirement from service,

A separate scheme of advances from
Government funds for house building
purposes to permanent Government
servants and to temporary Govem-
ment servants with a continuous ser-
vice of 10 years or more, is already in
force under the administrative control
of the Ministry of Works, Housing &
Supply.

Government servants are also eligi-
ble to participate in the Low Income
Group Housing Scheme which is open
to the public and is also administered
by the Ministry of Works, Housing &
Supply. .





